
~ .  

Stateaaeat--D 

.Gross .. irrlgtJIItl Jr-IuMwells tInd oIItn 
WIlls 

(Thousand Hectares) 

State TubcweI1s Other 
wells 

ADdhra Pradesh 164- 8S7 

Bihar r206 27r 

Haryana n85 29 

Karnataka (a) 430 

Madhya Pradesh 38 840 

PuBjab . 2940 126 

Rajasthan 27 1705 

Delhi 29 6 

Dadras and Nagar 
Haveli • 

Pondicherry 23 (a) 

Jammu & Kashmir 4-

Tripura 

(a) Be\ow 500 bectare:J. 

Note: Similar information have not yet 
been become available from other States. 

Settinl up of new factories for manu-
lactul'iDg telecommunication uistru .. 

ment 

2681. SHRI XAVIER ARAKAL: Will 
the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether Government propose 
to put up new' factories to manufac-
ture-telecommunication instruments; 

(Ib) if so, at what cost and names 
Of States; 

(c) whether (;overnmertt propOtNt', 
to import any insttument for im-
mediate use in the depariment; and 

(d) 1f so, at what cost and the im-. 
-porting country? . 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SiHRI KAR:rJK ORAON): 
(a) and (b). Government have decid-
ed in principle to set up two large 
electronic switching equipment fac-
tories each with an annual produc-
tion capacity of 5 1akh lines durin, 
the eighties (1980-90) at an efdimated 
cOst of Rs. 60 crores each No decision 
has yet been taken on the location of 
these factories. As far as telephone 
instruments (used in subscribers' pre.;.. 
mises) are concerned, the increase in 
P&T requirements is proposed to be 
met by augmenting the production-
capacities in the existing factories o'f 
the Indian Telephone Industries. 

(c) Keeping in view the widening 
gap between the indigenous produc-
tion and demand of telecommunica. 
tion equipment, inevitable import of 
certain items of telecommuni.cation 
equipment for some time to come, is 
contemplated. However, the full re-
quirements of telephone instruments 
will be met by indigenous production. 

(d) The anticipated foreign ex-
change for imports during the years 
1981-82 and 1982-83 is expected to be 
about Rs. 70 crores and Rs. 80 crores 
respectively. The countries of import 
will be decided on each item based on 
competitive offers received against ten-
ders. 

Check on Prostitution 

2682. SHRI SHRI RAJESH KUMAR 
SINGH: 

SWAMIINDERVESH: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleasep 
to state: 

(a) whe1ber th.,re is 
under consideration to 

any propQsal 
set up ~ un  



t.a1'7 ·bodies iii the .. ' capital end other 
States to check prostitution; and 

~  110, the de~ thereof? . 

THE. MINISTER OF EDUCATION 
~. SO(ZIAL WELFARE (SUR! S. B. 
.. CHAVAN): (a) and (b) Since the SuP-
. pression of Imn;loral Tramc in Women 
and Girls Act is Implemented by the 
State Governments/Union Territory 
Administration, the Ministry of Social 
Welfare has no proposal to set up bodies 
in the Capital and other states of check 
prostitution. However, voluntary orga-
nisations working in the field aloe eligi-
ble for ftnancial assistance under a 
scheme . ~ Central government flf run-
ning Short Stay Homes which provide 
temporary shelter to women and girls 
who are jn social and moral danger. 
At present six such homes ara be,;,ng 
run on a pilot basis under the schem.e. 
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2 6 83 • ~  i:151JfT 811) : CfliT 

fmn ,,,It ~;r ~~ ~r q Gfa"rit 
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('tV) 'tl'mt' ~ lffl{\1"mr iT ij're:r«rr 
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d ~ ~ ~ ~ rm:r lIiPIT1m 
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Prodaetloa of Aatom.atleSWite1tllll 
Bq1llpuaeDt .  . 

2684. SlDU K. B.CHOUDHARI: 
. 'ViU the' Minister of COMMUNICA-
TIONS t ~ pleaSed .to 8tat~;. -
--.132 LS-8O. .  -

. (a) the quantum of. indigen.lus· pro-
duet10n of automatic .witchiag .equip. 
ment in the country annually; 

(b) Whllt criteria is used III replac-
ing the e:dsting manual exchange by 
automatic ones; and 

(c) whnther Government bave pro-
posal to Jntroduce automatic exchange 
at Bijapur? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK QRAON): (ai The 
annual indigenous production of auto-
matic switching e u e.n~ is as 
under:-

(i) Local exchange equipment --
. about I.go lakb lines. 

(ii) Trunk automatic f'xch"nges 
junct on equ pme'lt, Traffic ',,--
re e ~ Telex, STD, LOD etc. . 

obllut 0.64 lakh 
equivalent lines. 

(b) The Government has been keen 
to automatise· the manual ext.illllJges 
as early as possible. However, the 
Departmf nt is handicapped in pursuing 
this progJ'amme due to the inadequate 
availbilit:r of automatic exchange 
equipment in the country. The pre-
sent production is not sufficient even 
to cater for the expansion of the exist-
ing automatic exchanges. 

Urgent steps are being taken to aug-
ment the production of automatic ex-
change equipment in the country. It 
is hoped that supplies from augmented 
production will start becoming availa-
ble only during 1983 onwards. 

Despite this temporary set. back, the 
Departmen.ts objective continues to be 
eventually to automatise the lo4!al tele-
phone service through the country. As 
a step towards this objective and with-
in the limitations of availat'ility of 
automatic telephone exchange equip-
ment. a phased programme is beitlll 
unde'rtaken to replace the existin, ex-
changes by automatic in the, follaw-
ins: cases:.-

(i) AU manual exchanps at State 
Capitals and Dktrict Headquar 
ters. 




